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 and  on  this  basis  I  have  faith,  hope
 and  confidence  that  we  would  have
 greater  growth,  greater  prosperity  end
 we  will  set  in  motion  a  new  dynamism
 in  our  economy.
 i8  brs.

 की  विभूति  पिन  (मोतीहारी)  :  अध्यक्ष

 महोदय,  मैं  फाइनेंस  मिनिस्टर से  एक  सवाल

 पूछना  चाहता  हूं  ।  किसानों  द्वारा  पैदा  की  हुई
 चीजों,  चाहे  खाने  की  चीज,  चाहे  हो  कैश-क्रय

 हो,  की  कीमतें  ज्यादा  गिर  रह  हैं  बनिस्बत
 कारखानों  से  पैदा  की  हुई  चीजों  के  1  मैं
 जानना  चाहता  हु  कि  किस,नों  को  राहत
 पहुचाने  के  लिए  वे  कोई  प्राइम  कमीशन
 बनाना  च  हते  हैं  या  नही  ?

 a

 अध्यक्ष  पैदा  :  यह  तो  एग कल्चर
 मिस्टर  की  बात  झापेर्ग,,  तब  पूछिये गा  ।

 श्री  बिभूति  फिश्र :  यह  एरप्ीवबरचर  का
 सवाल  नही  है  t  पंत्र)  जी  जवाब  देने  के  लिए
 तैयार  हैं  ?

 मध्यक  महोदय  इसका  मापकों  कई
 बार  मौका  मिलेगा  t

 श्री  विभूति  छात्र.  अध्यक्ष  महसूद,  मेरा
 सवाल  मुन  ली/जगे,द  दिस्टरिल  ग३२'  हि  कीमत
 कम  गिर  रही  हैं  और  खेती  के  सम/न  की  कीमत
 ज्यादा  गिर  रही  हैं। मत्री  महोदय  मेरे  प्रश्न  का
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 उत्तर  देने  के  लिए  तैयार  हैं,  बाप  उससे  उतर
 दिला  दीजिए  ।

 थी  ह... 6  सके  :  प्रत्यक्ष  महादेव,  सवाल
 का  जनाब  दिलवा  दीजिए,  ये  सनीचर  मैम्बर

 हैँ  1

 श्री  विभूति  न:  मेरा  एक  छोटा  सा  सवाल

 है,  इनका  जवाब  दिलवा  दीजिए!

 ब्रायन  महोदय  कौर  जोंग  भी  सवाल

 पूछते  लगेंगे,  छलिये  ।

 ese,

 33.02  hrs,

 DEMANDS*t  FOR  GRANTS  ON
 ACCOUNT  (GENERAL)  ‘1976-77

 MR,  SPEAKER:  Now  we  tuke  up
 Demands  for  Grants  on  Account.  The
 question  is;

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue  Ac
 count  and  Capita}  Account  shown  in
 the  third  coJumn  of  the  order  paper,
 be  granted  to  the  Fresident.  on  ac-
 count,  for  or  towards  defraying  the
 charges  during  the  year  ending  on
 the  35  day  of  March,  1977,  in  res-
 pect  of  the  heads  of  demands  enter-
 ed  in  the  second  column  ther  of
 against  Demands  Nos  |  ta  108.”

 The  motion  was  adopted
 {List  of  Demands  for  Grants  on  Account  (General,  for  976-77,Vited  Ly  Tuk  Sabla}

 No.  of  Namz  of  Diemand  Amourt  of  Dem”  dfor  Grart
 Domard  o*  Accout

 Revirue  C  pial
 ~

 Rs.  Rs.

 MINISTERY  OF  AGRICULTURE  AND  IRRIGATION
 x  Department  of  Agriculture  *  नि  5  35,83,000  oe
 2  Agriculture  .  10,84574,000  92374-33000
 3  Fisheries.  :  न  नि  है  .  1,95:84,000  (27523,900

 *Moved  with  the  recommendation  of  the  President,
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 No.  of  Name  of  Demard  Amount  of  Demand for  Grant

 Demand
 o7  Accourt

 Revenue  Capital
 Ra.  Rs.

 4  Animal  Husbardry  ard  Dairy  Developmert  .  6,34,5T,000  64333;000

 s  Forest  .  .  .  ’  .  .  1,76,62;000  13533;000

 6  Departmert  of  Food  ee  a.  62,11,78,000  3:91,38,000

 7  Departmert  of  Rural  Devclopmert  11,75,02,000  1,17556,000

 8  Departmert  of  Agricultural  Rescarch  ard  Education  1,26,000

 9  Payments  to  Indian  Courcil  of  Aigrcultural  Research  —  -758,44,000

 30  Departmert  of  Irrigatior  नि  (2.24,71,000  -1,13.08,000

 MINISTRY  OF  CHEMICALS  AND  FERTILIZERS

 at  Monistiy  of  Chemicals  ard  Fertilizers  ,  ‘  मर  §,34,000

 32  Chemicals  ard  Fortthars  Ih  dusincs  329ece  Eg  ३०  CKO

 MINiSTRY  OF  COMMERCE

 13  Ministry  of  Commce  2  5  16;74,000,

 24  Forcign  Tiade  and  Export  Pioductior  ,  ‘i  34-99.48,000
 MINISTRY  OF  COMMUNICATIONS

 is  Minty  ry  of  Commu  ica‘tors  ५  (23,31,070
 इ6  Ov  esc  as  Commu  ications  Service  $  1,55-48.000
 17  Posts  ard  Telegrap!s  Working  Expenses.  92  34.97  CO

 18  Posts  and  Telegraphs  -  Divider  d  fo  Gereral  Revi  uce
 App  opsiitions  to  Ro  serve  Furds  ad  Repaymert  ct
 Loins  from  G  vote  Reverucs  हे  25,66  94,000

 39  Cap'tal  Outlay  छा  Posts  ard  Tele  gt.  phs  .
 MINISTRY  OF  DEFENCE

 20  Muutry  of  Defiree  5  है  27.79,000
 21  तट  Servic  Army  see  2574  95.66  (०७
 22  D-ience  Surviccs  -  Nuvy  re  /28,03,71,000
 33  D-fince  Sirvices-  Aix  Force.  85,28,41,000,
 24  Deferce  Scrvic.s  ~  Persiots  +  19,0937  000
 25  Capital  Outlay  on  Difiice  Serna.  नि  न
 MINISTRY  OF  EDUCATION  AND  SOCIAL  WELFARE

 26  Depariment  of  Education  हि  न  .  23,90,000
 37  Education  .  -  .  डर  a  +  :  27516419;000
 28  Department  of  Social  Welfare  ee  2526438000

 64.C6,47,000

 T,39,33,000
 1,20,82  060

 35:34;67,000

 4577-6I  000

 a ii 20243  2000
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 No.  of  Name  of  Demand  Amovurt  of  Demat d  for  Grant Dem.  nd  of  eccourt

 MINISTRY  OF  ENERGY

 39  Muistry  of  Bacrgy  ow  »  «  &  8,87,000  न

 30  Power  Developmett  .  ।  ७  9519,81,000  18,20,10,000
 37  Cosl  ard  Ligrite  oe  द  3572244000  —-4$79,00,000
 MINISTRY  OF  EXTERNAL  AFFAIRS

 32  Ministry  of  External  Affairs  ,  .  नि  15,85;19,000  35799T7s000
 MINISTRY  OF  FINANCE

 33  Ministry  of  Firarce  ‘  .  .  :  .  $363424;000

 34  Stamps  www  ln  2,98,82,000  30:77;000

 35  Audit  ।  ९

 36  Curre:  cy,  Coirage  ard  Mint  .  ‘  नि  :  6,78,15;000  3:98,51,000

 37  Pelsias  .  .

 .  .  न  30,83,I0,000  oe

 ७  ४  $£  40  ,§0,00.000  ५

 38  Trarsfirs  to  State  ard  Union  Territory  Govert  mutts  /12§,32551,000  7

 39  Other  Experdituse  of  the  Muistiy  of  Firarce  न  332%3,39,C00  —  34;93,56,000

 40  Loasto  Goveri  mert  Servants,cte.  .  8s  .  8,83:33:000

 DEPARTMENT  OF  REVENUE  AND  BANKING

 बा  Dipartmert  of  Revenue  ard  Bakirg  .  7  नि  7937 5,000  13;91;97;000

 42  Customs  ww  gk  *  .  4514,94,000,

 43  Union  Excice  Dutks  .  नि  न  7s14:17,000

 44  Tax
 8  on  Li  come,  Estate  Duty,  Wealth  Tax  ard  Gift

 6,83,33,000  ही
 45  Opium  ard  Alkaloid  Factores.  19594,33,000_  3I,23,000

 MINISTRY  OF  HEALTH  AND  FAMILy  PLANNING

 46  Ministry  of  Health  ard  Family  Planturg  +  5  11,54;000  oe

 बा  Medicalard  Public  Health,  wee  I5;22,0%,000  '1s22137,000°

 48  Femily  ‘Plat  7  &  .  «©  .  &  द  12,70,48,000,  1,67,000,

 MINISTRY  OF  HOME  AFFAIRS

 49  Moisty  of  Home  Affars  2  8s  36:10,000  «

 so  (ybiret  .  .  .  .  .  .  ५  नि  121,07,000  an

 §  aby  art:  of  Personnel  and  Admut  istrative  Reforms  1,23,35,000  25,000

 52  Puhee  .  +  31446,80,000  $000,900

 ri  0Cer  sus  +  62444  +000,  द

 od  bY  i  emt  nid
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 No.  of:  Name  of  Demand  Amount  of  Demand  for  Grant
 Demand  on  account

 Revenue  Capital
 Rs,  Rs,

 §4  Other  Expenditure  of  the  Ministry  of  Home  Affairs  —  (22,75,29,000  —-6,2,,87,000

 §§  Delhi  मु  पु  I8,70,87,000  8,33,05,c00

 56  Chardigarh  2,68,9I,000  I,0,89,c00

 87  Andaman  and  Nicobar  Islands  ड़  नि  3,53,02,000  1,61,72,cco

 58  Dadra  avd  Nagar  Haveli  3I,44,cC0  22,61,000

 59  Lakshadw.ep  $3,133,000,  18,05,000,

 MINISTRY  OF  INDUSTRY  AND  CIVIL  SUPPLIES

 60  Mistry  of  Itdustry  and  Civil  Supplies  §6,66,000

 67  Industries  3,61,89,000  24,60,59,¢C0
 62  Village  ard  Small  I>dustries  5,46,50,000  5,62,3€,c¢0

 63  Civil  Supplies  and  Cooperation  4  I,I2,T9,000  4567,27,C00

 MINISTRY  OF  INFORMATION  AND  BROADCASTING

 64  Ministry  of  Information  and  Broadcasting  7516000,

 65  Information  and  Publicity  2347,68,0C0  ‘19,25  ८66
 66  Broadcastirg  6,73523,000  3,5§,69,c00

 MINISTRY  OF  LABOUR

 67  Ministry  of  Labour  12,00,C00,

 68  Labour  ard  Employment  '7533:46,000  I,65,cCO

 MAUNISTRY  OF  LAW,  JUSTICE  AND  COMPANY  AFFAIRS.
 69  Ministry  of  Law,  Justice  and  Company  Aflairs  ‘i  3>€5.54:C0o

 go  Administration  of  Justice  ‘

 MINISTRY  OF  PETROLEUM

 $541,000

 7i  Ministry  of  Petroleum  द  ‘  765,000

 72  Petroleum  and  Petro-Chemicals  Industries  9324535,0C0  48,855,056  ८०
 *

 MINISTRY  OF  PLANNING

 73  Ministry  of  Plarnirg  Ty  7  COO,

 74  Statistics  I,69,44,000

 975  Plavnirg  Commission  F8s82,000

 76  Department  cf  Scierce  ard  Techrcicgy  2,80,7¢,cC0  24,83,00¢

 77  Survey  of  India  2,965;32,C00

 78  Grants  to  Council  of  Scientific  and  IndustrialRescarh  7,¢¢,€4,cc0
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 No.  of
 Demard

 Name  of  Demard  Amour.t  of  Demar  d  a  Gra  t
 om  accetrt

 MINISTRY  OF  SHIPPING  AND  TRANSIT  CRT

 79  Mivistry  ef  Shippirg  ard  Transport

 80  R

 8x  Ports,  Lighthevces  ard  Shipping

 82  Roai  ard  I  lard  Water  Transport

 MINISTRY  OF  STEEL  AND  MINES

 83  D

 84  Department  of  Mincs

 oads  .

 epartment  of  Steel

 85  Mires  ard  Minerals

 MINISTRY  OF  SUPPLY  AND  REHABILITATION

 86  Department  of  Supply

 87  Supplies  ard  Disposals

 88  Departmert  ef  Rehabilitaticn  .

 MINISTRY  OF  TOURISM  ARD  CIVIL  AVIATICN

 89  Ministry  of  Tourism  and  Civil  Aviation

 90  Meteorol  gy  हर

 gi  ४  viaticn  °

 92  ‘Tourism

 MINISTRY  OF  WORKS  AND  HOUSING

 93  Ministry  of  Works  and  Housirg

 94  Public  Works

 95  Water  Supply  and  Scwerage

 96  Housitg  and  Urban  Development

 97  Stationcry  and  Printirg

 DEPARTMENT  OF  ATOMIC  ENERGY

 98  Department  of  Atomic  Ener 9  ह  gy

 99  Atomic  Energy  Rese
 Projects

 ioo  Nuclear  Power  Schemes

 DEPARTMENT  OF  CULTURE

 lor  Department  of  Culture

 toz  Archacclegy

 rd

 e  °

 arch,  Development  ard  Ir  dvstrial

 Revenue
 Rs,

 40,66 0  ८८

 13,44,42,0€  ९

 4515,13,C60

 17  is  a  6686

 8,80,88,0C0

 4575,000

 6,00,93,000

 3,89,0C0

 ,33,06,0c0

 4,07,64,cC0

 7s965CCO

 I,87,89,c00

 546,84,c00

 64532;000

 9,88,c00

 95513,07,000

 22,22,000

 T,68,4.,0c0

 4576522,000

 734,000

 9  3  4  6  $  5  2  5  0900

 6,42,05,C00

 T5255  4  4,000

 I,00,85,0C0

 Capital
 Rs,

 I2,60,74,€CO

 34  552,07,0CO

 2500,60,006

 16,70,£2,660

 33,587,000

 4;  23,80,C00

 71523,C60

 2,45,86,cco

 I6  39454  8  3000

 9,18,93,c00
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 Apprepriation  (Vote  CHAITRA  3,  698  (SAKA)  Appropriation  (Vote  7
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 No,  of  Name  of  Demand  Amount  of  Demard  for  Gra:  t
 Demat  d  om  accourt

 Revenue
 Copital Be.  |

 DEPARTMENT  OF  ELECTRONICS

 103,  Departmert  of  Electrorics  1,28,28,¢c0.  37,€9,0C60

 DEPARTMENT  OF  SPACE

 ‘104,  Departmert  of  Space  5,62,88,c00  I,43,84,c00
 PARLIAMENT,  DEPARTMENT,  OF  PARLIA-

 MENTARY  AFFAIR®,  SECRETARIATS  OF  THE
 PRESIDENT  AND  VICE-PRESIDENT  AND
 UNION  PUBLIC  SERVICE  COMMISSION

 tog  Lok  Sabha  a.  न  मर  .  .  76319,000
 १06  Rajya  Sabha  «@  30,93,0C0
 t07  Department  of  Parliamenta:y  Affairs  .  .  13;29,000
 708  =  Secictariat  of  the  Vice-Presider  t  ‘  9९,000

 13,04  hrs.
 APPROPRIATION  (VOTE  ON

 ACCOUNT)  BILL*,  976
 THE  MINISTER  OF  FINANCE

 (SHRI  C.  SUBRAMANIAM)  I  beg
 to  move  for  leave  to  introduce  a  Bull
 to  provide  for  the  withdrawal  of
 certain  sums  from  and  vut  of  the  Conso-
 lidated  Fund  of  India  for  tae  services
 of  a  part  of  the  financial  year  39°6-77

 MR.  SPEAKER  The  question  s
 “That  leave  be  granted  to  intro

 duce  a  Bull  to  provide  for  the  with-
 drawal  of  certain  sums  from  and  cut
 of  the  Consolidated  Fund  of  India
 for  the  servires  of  a  part  of  the
 Anancial  year  1976-77.”

 The  motion  was  adopted
 SHRI  C,  SUBRAMANIAN:

 duce}  the  Bull.
 I  beg  to  movet:

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  fiom
 and  out  of  the  Consolidated  Fund  cf
 India  for  the  services  of  a  part  of
 the  financial  year  1976-77,  be  taken
 into  consideration.”

 I  intro-

 MR,  SPEAKER:  The  question  is:
 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  India
 for  the  services  of  a  part  of  the
 financia’  yeai  1976-77,  be  taken  into
 consideration.”

 The  motion  was  adopted
 MR  SFEAKER  Now,  we  shell

 take  up  clauses
 The  question  ts

 ‘That  clauses  2  and  hw  the  5  he-
 dule,  clause  1  the  Enacting  Fur  vila
 and  the  T.tle  stand  part  of  ithe  Bul’

 The  motion  was  adopted
 Clauses  2  and  3,  the  Schedule,  cliuse
 l,  the  Enacting  Formula  end  the  ‘title

 uere  added  to  the  Bull

 SHRI  C  SUBRAMANIAM.  I  beg
 to  move

 “That  the  Bill  be  passed  ’

 MR  SPEAKER  The  question  is:
 “That  the  Bull  be  passed.”

 The  motion  was  adonted
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